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S ta tem en t f o r  n o t  la y in g  A n n u a l 
R ep ort o f  R ashtrxya S a n sk r it  S an s- 
th an , N ew  D e lh i f o r  1977-78 and 
A n n u a l R ep ort  and a  S ta tem en t o f  
R eview  f o r  C e n tr a l In s titu te  o f  
E n g lish  and F oreign  Languages, 

Hyderabad f o r  1977-78

THE MINISTER OF STATE IN 
THE MINISTRY OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(SHRIMATI RENUKA DEVI BARA­
RA T A K I) ; I beg to lay on the
Table: —

(1) A  statement (Hindi and Eng­
lish versions) explaining reasons 
lor  not laying the Annual Report 
of the Rastriya Sanskrit Sansthan, 
New Delhi, for  the year 1977-78 
within the stipulated period of nine 
months after the close o f the ac­
counting year. [Placed in Library, 
See No. LT-3325/79.]

(2) (i) A  copy of the Annual 
Report (Hindi and English ver­
sions) o f the Central Institute of 
English and Foreign Languages, 
Hyderabad, for the year 1977-78 
along with the Audited Accounts.

(ii) A  statement (Hindi and 
English versions) regarding Re­
view on the working of the Insti­
tute.

[Placed in Library. See No. LT - 
3326/79].

Statem ent f o r  n o t  la y in g  A n n u a l 
Report o f  F ood  C orp ora tion  o f  India 

f o r  1977-78

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND IRRIGATION (SHRI BHANU 
PRATAP SINGH ): I beg to  lay on
the Table a statement (Hindi and 
English versions) explaining reasons 
for not laying the Annual Report of 
the Food Corporation o f  India for  
the year 1977-78 within the stipula­
ted period o f nine months after the 
close of the accounting year. [Placed 
in Library. See  No. LT-3327/79.]

12.02 hrs.

RELEASE OF MEMBER.

MR. SPEAKER: I have to inform 
the House that I have received the 
following telegram dated the 25th 
February, 1979, from  the Senior 
Superintendent o f Police, Jammu, 
today:

‘‘Shri Baldev Singh Jasrotia, 
M.P., earlier arrested, released on 
bail.”

12.03 hrs

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE

R eported attack on  a  procession 
taken  out by  Harijans  in  Muzaffab 

Nagab

SHRI M. N GOVINDAN NAIR 
(Trivandrum ): Mr. Speaker, Sir, X 
call the attention o f  the Minister o f 
Home Affairs to the follow ing matter 
of urgent public importance and I  
request that he may make a statement 
thereon:—

"The reported attack on the pro­
cession taken out by Harijans on 
the birthday o f Guru Ravi Das in 
Muzaffar Nagar (U .P.), causing 
some deaths and serious injuries to 
hundreds, including women and 
children, and the steps taken b y  
the Government to take action 
against the culprits.”

THE MINISTER OF HOME AFF­
AIRS (SHRI H. M. PATEL): Sir, 
Mohallas Brahampuri and Raidas- 
puri where the trouble occurred on 11/  
12-2-1979 had com e up on agricul­
tural land in the northern outskirts of 
the old town o f Muzaffarnagar about 
25— 30 years back. These are adjacent 
mohallas. In  the former, Tyagis live 
and in the latter Harijans. There is e


